HTIHT e FTAHIOT, Fedh A NS, Hch
IN THE INCOME TAX APPELLATE TRIBUNAL CUTTACK BENCH CUTTACK
A ST ATY, AT TEET TG AT T FAR, oGT FeEd & THET |
(THROUGH VIRTUAL HEARING)

BEFORE SHRI GEORGE MATHAN, JUDICIAL MEMBER
AND
SHRI RAJESH KUMAR, ACCOUNTANT MEMBER

3T 31dTer W/ITA No.85/CTK/2025
(fraRoT 9§ / Assessment Year : 2017-2018)

Bira Kishore Mishra, Vs | ITO, Ward-1, Jharsuguda
Sargipali, Sundargarh

PAN No. :AKEPM 6330 M

@3rdremdt /Appellant) . (aeadft / Respondent)
freifRelt #r 30T & /Assessee by : | None
TSET &Y A & /Revenue by . | Shri S.C.Mohanty,Sr. DR
goAdTs 1 AW / Date of Hearing 1 | 07/04/2025
avoTr hr ar@/Date of Pronouncement | | 07/04/2025

MMEA/ORDER

Per Bench :

This is an appeal filed by the assessee against the order of the Id.
CIT(A), National Faceless Appeal Centre (NFAC), Delhi, dated
09.12.2024, passed in ITBA/NFAC/S/250/2024-25/1071015362(1) for the
assessment year 2017-2018.

2. None appeared on behalf of the assessee. Shri S.C.Mohanty, Sr.
DR appeared on behalf of the revenue.

3. We have considered the submission of the Id. Sr. DR. A perusal of
the assessment order clearly shows that the assessee could not furnish
the details as asked for by the AO during the course of assessment
proceedings. Further on perusal of the order of the Id. CIT(A), clearly
shows that notices were issued to the assessee by the Id. CIT(A),

however, no compliance has been made by the assessee during the
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appellate proceedings. Even the assessee could not explain the
respective delay in filing the respective appeals before the Id. CIT(A).
Looking to the facts and circumstances of the case as, we condone the
delay of 1473 days in filing the appeal. As no compliance has been made
before either of the authorities below, therefore, in the interest of justice,
the issues in this appeal are restored to the file of the Id. AO for
readjudication the issues afresh after granting the assessee adequate
opportunity of being heard.

4. In the result, appeal of assessee is allowed for statistical purposes.

Order dictated and pronounced in the open court on 07/04/2025.
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